564 Written Answers to

[RAJYA SABHA]

Unstarred Questions

SI. No States/UTs 2014-15  2015-16  2016-17 Total
18.  Kerala 1 - - 1
19.  Lakshadweep - - - -
20.  Maharashtra 2 - 2 4
21.  Meghalaya - - - -
22.  Manipur - 1 - 1
23.  Madhya Pradesh 1 1 - 2
24, Mizoram - - - -
25.  Nagaland - - - -
26.  Odisha 1 - - 1
27.  Punjab - - - -
28.  Puducherry - - - -
29.  Rajasthan - - - -
30.  Sikkim - - - -
31.  Tamil Nadu - - - -
32.  Telangana - - - -
33.  Tripura - - - -
34.  Uttarakhand - - - -
35.  Uttar Pradesh 5 1 2 8
36.  West Bengal - 2 1 3

TotaL 12 7 8 27

Participation of women in management

1754. SHRI BHUPENDER YADAYV : Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(a) whether the participation of women in management roles in companies has

increased during the last three years and if so, the details thereof;,

(b) whether this has generated higher profits for firms as per a recent report

released by the Credit Suisse Research Institute and if so, the details thereof and if

not, the reasons therefor;

(¢) whether India is ranked the second lowest in Asia-Pacific for female

representation at a senior management level and if so, the reasons therefor, and
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(d) the measures taken by Government to address this issue?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI
MANEKA SANJAY GANDHI): (a) to (d) The Ministry of Corporate Affairs has
informed that as per second proviso to sub-section (1) of section 149 of the Companies
Act, 2013 provide that prescribed class of companies shall have at least one women
director. As per Rule 3 of Companies (Appointment and Qualification of Directors)
Rules 2014, every listed company and every other public company having paid up
share capital of ¥ 100 crore or more or having turnover of ¥ 300 crore or more is

required to appoint at least one women director.

Out of total 7849 listed companies, 5807 companies have appointed women
Directors (as on 28.03.2016). Similarly, out of 7756 listed companies, 5784 companies
have appointed women Directors (as on 31.01.2017). This shows the increasing trend
in percentage.

AWCs in urban areas

1755. SHRI BHUPENDER YADAYV: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(a) the details of Anganwadi Centres (AWCs) constructed/being constructed in
urban areas during the last three years, State/UT-wise;

(b) the budget allocated for their construction, State/UT-wise;, and
(¢) whether these AWCs are housed in rented buildings or Government properties?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI
MANEKA SANJAY GANDHI): (a) and (b) Details of number of AWC buildings
approved for construction State/UT-wise including urban arcas and funds released
therefor during last three years including urban areas are given in Statement-I
(See below). The details of AWC buildings approved for construction under MGNREGA
and funds released therefor during 2015-16 and 2016-17 are given in Statement-II
(See below).

(b) Out of 12.45 lakh AWCs reported, 4.15 lakh AWC buildings are rented and
the remaining AWC buildings are housed in Government/Community buildings. The
details are given in Statement-III.



